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NAME OF THE PARTIES

SECTION OF THE COMPANIES ACT: I & BP Code 2016

C.P No. 1s46l (MAH)/2017

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J'

SHRI V. NALLASENAPATHY
MEMBER (T)

Present

A'I'TENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPAT.IY LAW TRIBUNAL ON 04.12.2017

Venkatesh Sanitation

Rudrani Health Care Services Ltd

Ftesr,vtd"1a41 ru, y h/,**

ORDER

CP No. 1546/I&BP/N CLT IMBIIlAHI2OlT

For the Petitioner's Counsel sought time to serve notice upon the Corporate

Debtor intimating the date of headn& list this matter on 14.12.2017 with a direction

to the Petitioner's Counsel to intimate the Corporate Debtor by serving notice on

the next date of heari\gi.e. 74.72.2017.
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B.S.V. PRAKASH KUMAR
Member (Judicial)

V. NALLASENAPATHY
Member (Technical)
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